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Cancellation of Air India Express Flights originating fom Kerala

SHRI M.P ACHUTHAN (Kerala): Sir the strike by a section &fir India pilots
has entered the fifteenth dayill now, the Government of India has not taken
serious and bold initiatives to end the deadlock. Most of the international flights
have been cancelled. Even in the domestic settterservices of many flights have
been cancelled.

Sir, one of the victims of these cancellations of international flights are the
Keralites in Gulf countries. Majority of thdir India Express service to Gulf
countries from Trivandrum, Cochin and Kozhikode have been cancelled. The people
living in the Gulf countries have to come back for vacations, and in Kerala, we are
going to have the academic year re-started in the first week of June. Many people
who have gone, with their families, to the Gulf countries are not able to come back.

Sir, due to the non-availability of flights, many people have lost jobs because
they were not able to report for duty on the allotted danel, exploiting this grave
situation, the private airlines are squeezing people; they have doubled and trebled
their fares on flights to the Gulf countries.

Therefore, | would request the Government of India and the Ministry of Civil
Aviation to take some bold initiatives for making alternative arrangements to help
people in the Gulf countries to return to Kerala. Every, desy hear that the Civil
Aviation Ministry would take some action, but no tangible results have been seen
till today. It is a very ugent matterThe Government must take note of it and take
action.

SHRI P RAJEEVE (Kerala): Sjrl associate myself with the matter raised by
the hon. Member

SHRI K.N. BALAGORAL (Kerala): Sir | too associate myself with the matter
raised by the hon. Member

SHRI PRASANRA CHATTERJEE (Vést Bengal): Sjrl too associate myself
with the matter raised by the hon. Member

SHRI D. RAJA(Tamil Nadu): Sir| too associate myself with the matter raised
by the hon. Member(Interruptiong

SHRI RAJIV PRATAP RUDY (Bihar): Sit it is a very serious mattefhe
Government will have to.lrfterruptions...

THE VICE-CHAIRMAN (PROEF RJ. KURIEN): Yes; it is a very serious matter
It was already..(Interruptiong It is a very serious mattefinterruptions)
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SHRI RAJIV PRATAP RUDY: Sir, the Minister is here. Let himinferruptiong

THE VICE-CHAIRMAN (PROF PRJ. KURIEN): Only the former Minister is
here! (nterruptiong Do you want the former Minister to replythierruptiong

SHRI RAJIV PRATAP RUDY: Sir, it is their responsibility to see to it
...(Interruptiony The Minister should reply(Interruptiong

SHRI D. RAJA: Sir the Minister is here.lrfterruptiong

SHRI TAPAN KUMAR SEN (West Bengal): Sjraction must be taken against
those who provoked the strike.Inferruptiong... No accountability has been fixed
on them. [nterruptiong

SHRI RAJIV PRATAP RUDY: Sir, the Minister must reply(Interruptiong

SHRI RA/I SHANKAR PRASAD (Bihar): Sir the passengers are fauing,
(Interruptiong

SHRI JARRN KUMAR SEN: That conflict is seen in the intention of the
Government who want to hand it over tmtérruptions...

SHRI RA/I SHANKAR PRASAD: It is a very serious matter

SHRI TAPAN KUMAR SEN: For how long can this go onfhigerruptiong
SHRI D. RAJA: Sir please ask the Minister to responlhtgrruptiong
SHRI RAJIV PRATAP RUDY: Sir, | have a point of order

THE VICE-CHAIRMAN (PROFE RJ. KURIEN): What is it about?

SHRI RAJIV PRATAP RUDY: It is about the business of the House, 8ir
one side the Government is not coming for a debate and the Minister does not even
have a responsibility to come to Rajya Sabha and make a statement on the state of
affairs of Air India. Is this the respect to the Housefike is going on all
throughout the Session. In{erruptions...

THE VICE-CHAIRMAN (PROF. RJ. KURIEN): This is a statement, not a point
of order...(Interruptions...

SHRI RAJIV PRATAP RUDY: Doesnt the Government have a responsibility
to come and make a statement in the Housédfteriuptions... Is this the respect to
the House? .lgterruptiony... You are not having a debate on civil aviation.
...(Interruptiony... You are not coming out with a statementintgfruptions... What
is this? ...[nterruptions...
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SHRI TAPAN KUMAR SEN: How can you continue like that?
...(Interruptiony...

THE VICE-CHAIRMAN (PROFE PRJ. KURIEN): You expressed your
views....(nterruptiong... Now you take your seat. Inferruptions... Now take your
seat. ..Ipterruptions...

SHRI TAPAN KUMAR SEN: How can you continue like that?
...(interruptiony...

THE VICE-CHAIRMAN (PROFE PRJ. KURIEN): You expressed your views.
...(Interruptiony... Now you take your seat. Inferruptiong... Now please take
your seat. ..I0terruptiong... Let me continue. .Ir{terruptiony... Let me proceed.
...(Interruptiony... Civil Aviation Minister is not here..lfterruptions...

SHRI P RAJEEVE: Shrivayalar Ravi is sitting here. Inferruptions... He is
the former Minister...(nterruptiony... Ask him to respond. .Irifterruptions...

THE VICE-CHAIRMAN (PROFE PRJ. KURIEN): You made your point.
...(Interruptiony...

SHRI PRASANRA CHATTERJEE: Sir ask the Government to respond.
...(Interruptiony...

SHRI TAPAN KUMAR SEN: How can it continue like that? Inferruptions...
Is there any Government? Interruptions...

SHRI RAVI SHANKAR PRASAD: Sir we are on a laer issue.
...(Interruptiony... See the plight of passengers at Ddlriport, at Mumbai, at
Dubai, at London, at Nework. ...(nterruptiong... There is no response from the
Parliament. ..laterruptiony... It is a serious issue. Interruptions...

Sumwremer (U o $Ree): Now, please sit down. .Irterruptions... smg
Afsy, wiier . (@mem.. fa siey Sft, smu dfsvul..(aem).. qus Sft, enu
ST (caen)...rd g ST | (aen).. . MY 98 eVl (@@ae)... You made your
point. ...(nterruptiong... Now let me proceed with the Zero Hour (nterruptions...
Let me proceed with the Zero Hour.(nterruptiong... You made your point.
...(Interruptiony...

SHRI RAJIV PRATAP RUDY: Sir, there is no response from the Government.
...(Interruptiony... We want a responsieom the Government. .lr{terruptions...
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THE VICE-CHAIRMAN (PROF. RJ. KURIEN): | cannot direct the Government;
you know the rule....Iiiterruptiony...

SHRI JARRN KUMAR SEN: We are really concerned with this issue
...(Interruptiony...

THE VICE-CHAIRMAN (PROFE PRJ. KURIEN): | cannot direct the
Government...lQterruptions... It is up to the Government. In{erruptions... What
can | do? ..laterruptiony... What can | do? .Ir{terruptions...

SHRI RA/I SHANKAR PRASAD: Sir the Government should make a
statement today...(Interruptionsy...

SHRI RAJIV PRATAP RUDY: Sir, there are occasions when the Chair directs...
(Interruptions...

THE VICE-CHAIRMAN (PROF RJ. KURIEN): | will be forced to adjourn if
you don't allow me to proceed.lnferruptiong...You have made your point.
...(Interruptiony...The Chair also accepts that this is a serious
matter...(Interruptiony... But it is for the Government to respond, if they want.
...(Interruptiong...It is not in my hands. .lfterruptiony... BAC was
there....[nterruptiony... You could have raised it there. Interruptiong... It is not in
my hands. ..Iaterruptiong... What is to be discussed has been decided by the
BAC. ...(Interruptiony... Let the Minster respond. In{erruptions...

THE MINISTER OF SATE IN THE MINISTRY OF RARLIAMENTARY
AFFAIRS (SHRI RAJEEVSHUKLA): Sir, in the Business Paper of toddlyere is a
debate slotted for the Ministry of Civllviation. ...(nterruptions...

THE VICE-CHAIRMAN (PROF RJ. KURIEN): Mr. Rudy | dont allow you.
...(Interruptiony...

SHRI RAJIV PRATAP RUDY:*

st Ioig @t wel Sf, oM g died &1 ..(@EU)..0 98 dld J©
B .. (aer). 89 W O a9l 9dhd 9, 9 QMY i I8 BT ..(aaer).. ahl  Deputy
Leader a1 &, &9 SIRM..(TAU).. oAfhe, oW B fS¥ed AG BRI (IGEH)... 3T
o difeffead & =a@w) d 9gd dleld 8l ...(TaE)...

THE VICE-CHAIRMAN (PROF RJ. KURIEN): Only what the Minister says
will go on record. ..Ioterruptions...

SHRI RAJIV PRATAP RUDY:*

* No recorded.
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THE VICE-CHAIRMAN (PROFE PRJ. KURIEN): Please allow the Minister
...(Interruptions...

st Iofle g ueel ou A @ gRQL(@Em).Amudel ST dFA 8,
1. (). Afbd, B9 B foxed da BRI ... (aEM)...

THE VICE-CHAIRMAN (PROFE PJ. KURIEN): Please allow the Minister
...(Interruptiony... Mr. Rudy please take your seatlnterruptions... Please, listen
to the Minister ...(nterruptiony...

s} T g W), &g & dre Minister of Civil Aviation I il S8 99d
MU AU I ST HE Fhd & AR gB Wl FHd © |...(FGE)...

THE VICE CHAIRMAN (PROFE PRJ. KURIEN): Okey Minister is coming.
...(Interruptiony...Now, Shri Prabhat Jhalnterruptions...

Scarcity of water resources and deplition of water level in the country

st UM ST (W USw): SUdWiRel "eled, § 9 wel @ ol @ g, 9%
U BT HFSl Bl Q¥ # AR ARdl g@ el € SR e # 8 98l afew
IR & 18 Il AR 218 Tl # 4@ WR agd A9 R @ g1 §9 A A
TE AT W UEW gW@ TS Bl Gl B gR ged Bl GIA D Ul gHE <9 @bl
Ol R TS, WEl UASd ¢ fIU ORT BETR HE dren g1 sRaonm # ot o
Sl WR ggd Ad Gl W g1 QW @ IOl U & fAg IgAr qal W [
e R g TE @l gR @ TS Ay el B waf@ ur T8 fra ||

SHh W B, TR USY g BRAOT H Y-S P wR OH aoil 9 fRmEe 8 @l
g, N Suere o § RerE & v 9Ta dee S9a= 8 T g1 R o &
sl & AAMGd I H UISla Hde Fe H Yw B W T, o4 & A I,
SJars & fgafgar T oA glar g R R e § T & yaw A 4 afa S
Bl &, Wfe 39 IR A1 &I QX RE W g@ B &1 IGA el B GEAl Aias
F fag o wha e 1 AR ore dER wER A T @ Rufa v & @ @
ol & fa @l SiE eEeR He|

IS A7 gE @ gadt wael feedd iR BRIGR "R diell §, fe IEf
R WHR §RT I WER & [Fdl 7868 & g1 ol f) a_Rg @ dls yazen =&l
P ST EN T TS BH W9 & fag far w1 faww 7

S WU W gAP! BB BG A HH [HA WA Tl s Ig g b 3Tl
qul S & AE0T § g fAeell 50 WG] AN Bl S]d I BT UMD SUAH 8
HHar &, o 6 omer Hf ydi 9 ufdew fieell & @3 &=l H ANl B Ul d@ e
T8 Bl &1 # gar @edr § & dw S dis bl AFA 8 6 feeell d yord
TR fR@R AR 81 81 98 & Jaide 9T 4§ |c qdi Aol & B sl @



